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DELHI LEGISLATIVE ASSEMBLY

BULLETIN PART-II

(General information relating to Legislative & other matters)
Wednesday 13" May, 2009 / Vaisakha 23, 1931 (Saka)

No.25

Subject: “General Election to Lok Sabha 2009- Model Code of Conduct-reg.

A copy of the letter No.437/6/INST/CC&BE dated 26" April, 2009
forwarded by the Office of the Chief Electoral Officer, Delhi to Delhi Legislative

Assembly is being sent herewith for the information of Hon'ble Members of Delhi
Legislative Assembly.

SIDDHARATH RAO
SECRETARY



ELECTION COMMISSION OF INDIA

Nirvachan Sadan, Ashoka Road, New Delhi-110001

No. 437/6/INST/2009/CC&BE Dated 26" April, 2009
To i A

1 The Chief Secretaries of all States and UTs
2 The Chief Electoral Officers of all States and UTs

© 97 APR cuus

: RELHI
Subject:- General Election, 2009- Model Code of conduct- reg.
Sir,

| am directed to state that in all States where polling has been
completed, the Commission has decided to allow the following activities except

in such districts where any repoall is pending:

1. Tours of ministers to districts and accompaniment of officers on such
tours,
2. Review and implementation of ongoing programmes in the field ;
3. Review with field officers, except for the officers who are on election
duty;
4. Calling a review meeting of officers at headquarters, excent for the
(& O _officers who are on election duty:
. Calling for bids, evaluation of bids, finalisation of bids and award of

F oo
d k¥ I \1\ U\ contracts (except in States where the general elections are being held

for the State Assembly.)

This may be brought to the notice of all concerned.

r A Yours faithfully,
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